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[*T. H. NHIDCL/PMU-Silchar/DPR/S-J/LA/2023-24/3D]

g AHHE, Aeaw

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 3rd March, 2026

S.0. 1144(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, S.0.2434 (E) Dated:30/05/2025, published in the Gazette of India, Extraordinary, Part 11, Section 3,
Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956)
(hereinafter referred to as the said Act), the Central Government declared its intension to acquire the land specified in
the Schedule annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and
operation of NH37 in the stretch of land from Km. 36.700 to Km. 37.500 in the district of Jiribam in the state of
MANIPUR

And whereas the substance of the said notification has been published in "The Sangai Express" in English
and "The Sangai Express" in Manipuri Language both dated 12.06.2025 ; under sub-section (3) of section 3A of the
said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and

settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has

submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall

vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH37 in the stretch of
land from Km. 36.700 to Km. 37.500 in the district of Jiribam in the state of MANIPUR

State: MANIPUR District: Jiribam
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S1. No.

Survey/Plot Number

Type of Land

Nature of Land

Area
(in Hectares)

Name of Land
Owner/Interested
Person

1

6

Taluk: Jiribam

Village: 39-Leinangpokpi

1

1

Government

River

0.292

State of Manipur
1

100

Government

Road

0.075

State of Manipur
100

101

Private

Non Agriculture
(Bari)

0.121

Leihaoranbam Surjit
Singh, S/o-yaima
Singh.

101

103

Private

Non Agriculture
(Bari)

0.366

1. Thingbaijam Dhiren
Singh, S/o-1t
Indramoni Singh, 2.
Th. Ongbi
Chandrabala Devi,
W/o-Dhiren Singh 3.
Th. Ningol Rina Devi,
D/o- Dhiren Singh ,4.
Th Bhuda Singh , s/o-
Dhiren Singh, 5.
Moirangthem
Monidhon Singh, s/o-1t
Ningthem singh.

103

104

Private

Non Agriculture
(Bari)

0.141

1. Surjit Singh, 2.
Tomba Singh, 3.
Kundorei Devi, 4.
Soselish Kr Singh, 5.
kanta singh, 6.
Gourakishor Singh 7.
Krishna Binod Roy
104

105

Government

Road

0.001

State of Manipur
105

106

Private

Non Agriculture
(Bari)

0.01

1. Surjit Singh, s/o -1t
Yaima Singh, 2.
Tomba Singh, 3.
Kundorei Devi, 4.
Soselish Kr Singh, 5.
Th Ningol Mema devi,
W/o- Dhananjoy, 6. Th
Indramoni , s/o-It
Gulap singh, 7. Th
Kunjeshwari Devi, 8.
Krishna Binod Roy.
106

112/157

Private

Non Agriculture

0.001

Th. Kuleshwari devi,
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(Bari) w/o- Th. Dhijendra
Singh.
112/157
9 113 Private Non Agriculture 0.423|[1. Th. Dhiren Singh,
(Bari) s/o- 1t Th. Indramoni
Singh, 2. Th. Ongbi
Chandrabala Devi,
w/o0- Dhiren
113
10 113/151 Private Non Agriculture 0.112(|1. Thingbaijam Dilip
(Bari) Kumar 2. Th Dilip
Kumar 3.Yaima Singh
113/151
11 114 Private Non Agriculture 0.101][1. Leihaoranbam Surjit
(Bari) Singh, s/o-yaima
Singh. 2. Th Ongbi
Kuleshwari devi ,w/o-
Th Digendra Singh
114
12 115 Private Agriculture 0.357|[Th.Sarat Singh.
115
13 125 Government Road 0.028|[State of Manipur
125
14 126 Government Non Agriculture 0.024{|State of Manipur
Bari 126
15 127 Government Non Agriculture 0.042(|State of Manipur
Bari 127
16 128 Government Non Agriculture 0.055(|State of Manipur
Bari 128
17 129 Government Non Agriculture 0.1653|[State of Manipur
Bari 129
18 130 Government Road 0.146(|State of Manipur
130
19 131 Government Non Agriculture 0.039|[State of Manipur
(Bari) 131
20 131/187 Private Non Agriculture 0.031{|Sanasam Devish
(Bari) Singh, s/o-1t Noren
Singh
131/187
21 132 Government Agriculture 0.074||State of Manipur
132
22 133 Government Agriculture 0.07||State of Manipur
133
23 134 Government Agriculture 0.083(|State of Manipur
134
24 135 Government Agriculture 0.088(|State of Manipur
135
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25 136 Government Agriculture 0.07||State of Manipur
136
26 137 Government Agriculture 0.169(|State of Manipur
137
27 138 Private Agriculture 0.238||Leingangpokpi Police
Station Jiribam
138
28 139 Private Agriculture 0.401{|Leingangpokpi Police
Station Jiribam
139
29 140 Government Road 0.097||State of Manipur
140
30 141 Government Non Agriculture 0.297||State of Manipur
Bari 141
31 142 Government Nala 0.136(|State of Manipur
142
32 145 Government Agriculture 0.005(|State of Manipur
145
33 IN Government Nala 0.023(|State of Manipur
144
34 82 Government Nala 0.012|[State of Manipur
82
35 83 Government Road 0.146|[State of Manipur
83
36 90 Government Agriculture 0.155(|State of Manipur
90
37 91 Government Non Agriculture 0.07||State of Manipur
(Bari) 91
38 92 Government Non Agriculture 0.024{|State of Manipur
(Bari) 92
39 92/186 Private Non Agriculture 0.042|[Yangambam benold
(Bari) Devi, w/o-Amarjit
Singh.
92/186
40 93 Government Non Agriculture 0.007|[State of Manipur
(Bari) 93
41 93 Government Non Agriculture 0.06{|/Irungbam stalian singh
(Barti) S/o 1. praneshwor
singh
93/188
42 94 Government Road 0.28|[State of Manipur
94
43 95 Private Non Agriculture 0.4552||Th. Sarat Singh, S/o-1t
(Bari) Th. Biren Singh.

95
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44 96 Government Non Agriculture 0.025|[State of Manipur
(Bari) 96
45 97 Private Non Agriculture 0.006(|1. Th. Dhiren Singh ,
(Bari) s/o-1t Indramani Singh,
2. Th. Dinish kumar,
s/o-1t Biren Singh.
97
Total 5.5635

[F. No. NHIDCL/PMU-Silchar/DPR/S-J/LA/2023-24/3D]

SHAIKH

AMINKHAN, Director
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